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. {b) whether the triple benefit
-scheme has been implemented in all
:the States; and

(¢) it not, the reasons for the same?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND IN THE DEPART-
MENT OF CULTURE (SHRI D, P.
.YADAV): (a) Revision of pay scales
‘of school teachers in Central employ-
‘ment, as recommendeq by the 3rd Pay
* Commission, is under consideration.

.. The Government of India have con-
veyed their sanction to the Univer-
_sity Grants Commission for implemen-
.tation of the revised scales of pay for
.teachers in Central Universities. A
similar sanction has beep issued in
tespect of teachers in Indian Institu-
-tes of Technology, Indian Institute of
Management and the Indian Institule
.of Science, Bangalore. The revised
scales will be effective from January
1, 1973.

~ The Government of India have also
‘offered to State Governments finan-
-cial assistance, if they wish to adopt
for. teachers in th, State Universities
sand in colleges in the States, the pay
gcales approved for teachers in Central
“Universities. The State Governments
“have also been informed that Central
assistance will be available even if
they decide, after taking local con-
ditions into consideration to intro-
duce scales of pay different from, but
not higher than those for Central
Universities, The new scales may be
enforced from January 1, 1873 or
later da_te_

The Central assistance .to  States
'will be to the extent of 80 per cent
of the additional expenditure invol-
ved and will be available for the pe-
riod January 1, 1073, or the date of
implementation to March 31, 1979,
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The revision of scales of -pay will
be subject to certain conditions re-
garding the mode of appointment of
teachers in colleges, age of superan-
nuation, remuneration for examination
work etc.

The pay fixation in the revised
scales will be according to the for-
mulag suggested by the Third Central
Pay Commission and accepted by the
Government.

(b) and (c¢), According to infor-
mation available, the States of Bihar,
Himachal Pradesh, Manipur, Karna-
taka, Tripura and Uttar Pradesh are
implementing the triple benefit sche-
me. Some other States are implemen-
ting it practically. Maharashtra and
West Bengal provide two benefits viz,
pension and provident fund|gratuity,
and Andhra Pradesh, Assam, Gujarat,
Kerala and Tamil Nadu provide only
one benefit viz. pension and Haryana,
Madhya Pradesh, Rajasthan and
Jammu & Kashmir provide benefit
under another scheme viz. the Prov!-
dent Fund Scheme.

ADDITIONAL QUANTITY OF FOOD
GRAINS FOR BIHAR AND U.P.

176. SHRI JAGANNATH MISHRA:
SHRI M. K. MADHUKAR:

SHRI RAMAVATAR SHAS-
TRI:

SHRI SUKHDEQO PRASAD
VERMA.:

‘Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the States of Bihar
and Uttar Pradesh are facing -acute
shortage of foodgrains because of tht
floods and drought;

(b) whether these stafes, have re-

‘quested the Centre to release addi-

tional quantities of foodgrains to tide
over the situation; and .
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(c) if go, the steps taken by Gov-
ernment to meet the requirement of
these States?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) to {c). Some
parts of Bihar and Uttar Pradesh were
affected by floods, and in certain areas
the rainfall was deficient to some ex-
tent. But this has not affected the
overall khariff crop prospects in these
two States.

Keeping in view the food situation
in the States of Bihar and Uttar Pra-
desh and the overall requirements in-
dicated by the State Governments,
the following allotments of foodgrains
have been made to the states:—

(In 'ooo tonnes)

State Allotments
Sept. Oct. Nov.
. 74 74 74
Bihar 500 600 700
u.r 41-0 410 41°0

" Shortage of Vanaspati

177. SHRI JAGANNATH MISHRA:

SHRI BIRENDRA SINGH
RAO:

SHRI MUKHTIAR SINGH
MALIK:

SHRI YAMUNA PRASAD
MANDAL:

SHRI BHARAT
CHOWHAN:

SHRI M. RAM GOPAL
REDDY:

.. Wil] the Minister of AGRICULTURE
. AND IRRIGATION be pleased to
state:

SINGH

(a) whether shortage of vanaspati
-all over the country still persists,
there by causing hardship to the pub-

¢ lice at large;
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(b) whether Government have dis-
continued the import of Soyabeen Oil
for Vanaspati manufacturers; and’ "

(c) if so, the steps taken by Gov-
ernment to arrange adequate and re.
gular supply of the essential commo-
dity to the people?

THE MINISTER OF STATE IN THE
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Shortage of
vanaspati was fairly, acute during
September 1974, mainly due to redu-
ced production arising from non-
availability of raw ojls at economic
prices. However, with the progressi-
ve arrival of the new groundnut crop
in the market there wag a marked in-
crease in production of vanaspati, and
improvement in supplies during Octo.
ber, the position during November is
expected to be still easier.

(b) No Sir, Imports of edible oils
would be continued to supplement the
indigenous production and augment
supplies to domestic consumers and
vanaspatj factories,

(c) Apart from imports, efforts are
being made to maximize indigen-
ous production of edible oilseeds and
oils and also to more fully utilize
available resources like cottonseed
and rice bran oils through fiscal in-
centives.
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